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For Respondent: Mr. Mihir Thakore, Sr. Advocate with Mr. Karan Valecha, Mr.  

Bhavesh Chokshi (R1-8)   

 

    O R D E R 

(Virtual Mode) 
 

13.04.2021  Ld. Sr. Counsel for the Appellant submits that Written 

Submissions has been filed through e-filing. Directed to file the same in physical 

form alongwith relevant citations within 10 days. 

 Ld. Sr. Counsel for the Respondent Nos. 1- 8 filed Written Submissions, 

which is taken on record.  

 Let the matter be fixed ‘For Hearing’ on 20th May, 2021. 

 

                                             [Justice Jarat Kumar Jain] 
Member (Judicial) 

 

 
[Mr. Kanthi Narahari] 

Member (Technical) 
SC/Kam. 

  


